Title: Regarding detection of pesticides in soft drinks by Centre for Science and Environment, New Delhi.

MR. SPEAKER : Let me read the names of the hon. Members who have given me the notice on an important issue on which the hon.
Members expect the reaction of the Government. | have also requested the Government to respond to this issue. | have received, on
this particular issue, notices from the following hon. Members :

Shri Ram Vilas Paswan
Shri Mulayam Singh Yadav
Shri Varkala Radhakrishnan
Shri Basu Deb Acharia
Shri Hannan Mollah
Shri Rupchand Pal
Shri Ajoy Chakraborty
Dr. Raghuvansh Prasad Singh
Shri Priya Ranjan Dasmunsi
Shri Shriprakash Jaiswal
Shri E.M. Sudarsana Natchiappan
Shri S. Jaipal Reddy
Shri Ramesh Chennithala
Shri Satyavrat Chaturvedi
Shri Mani Shankar Aiyar
Shri Ramji Lal Suman
Shri Suresh Ramrao Jadhav
Shri Prabodh Panda
Shri Rajesh Ranjan alias Pappu Yadav
Shri Lakshman Seth
Shri Anil Basu
Shri Nawal Kishore Rai
Shri K. Malaisamy
SHRIN.N. KRISHNADAS : Sir, my name is not there. | have also given notice.
MR. SPEAKER : | will include your name also.
...(Interruptions)

DR. V. SAROJA (RASIPURAM): Sir, | have also given a notice. ...(Interruptions)
it agwmia @R (FRTER, AERE) @ 9T W I FIE @ gen @ fog Aifew @
PROF. A K. PREMAJAM (BADAGARA): Sir, | too gave a notice.

SHRI V. DHANANJAYA KUMAR (MANGALORE): Sir, | have given a notice. ...( Interruptions) Nearly 165 farmers in
Karnataka have committed suicide. ...(Interruptions)

MR. SPEAKER : Since this issue is very important, | am sure the entire country must be interested in knowing what
this matter is because it has been reported in the Press throughout. Let us have some serious discussion. #%
HiRTaett R ot 8, gafery mfivar & gl

...(Interruptions)

MR. SPEAKER : What is it all going on? Madam, please take your seat. If this is really an important issue, then we



will have a serious discussion for a few minutes and thereafter the hon. Minister Shrimati Sushma Swaraj will
respond to it.

SHRI V. DHANANJAYA KUMAR : Sir, 165 farmers have committed suicide in Karnataka. | have given a notice to
speak on this issue. ...(Interruptions)

MR. SPEAKER : | will take it up at the proper time, positively.
=t gy (e A9 R Aifew R 2l
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SHRI HANNAN MOLLAH (ULUBERIA): Sir, this is some other issue. It is not the issue on which | have given notice.
...(Interruptions)

SHRI RAM VILAS PASWAN (HAJIPUR): Sir, we have given notices on the issue of unemployment only.
...(Interruptions)

MR. SPEAKER: The Members whose names | read first have given notices on the issue of unemployment, on
which | had allowed Shri Mulayam Singh Yadav to speak. So, he started it. After the names of Members who have
given notices on this subject are over, | will take that subject also. | have few names on this subject. =t T #
RS TR A A B gorerd Pl IR HaE S, et AW SEH uger gl

12.21 hrs.
(i) RE : REPORTED DETECTION OF CERTAIN TOXIC PESTICIDES RESIDUES IN SOFT DRINKS
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MR. SPEAKER: | have received the notices and | am going to permit only those who have given the notices. wifé =t
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SHRI N.N. KRISHNADAS (PALGHAT):Sir, there is a plant of Coca-Cola in Plachimada which is in Palghat district of
Kerala. The management has given the waste of that Coca-Cola plant as manure to the farmers. It is very
dangerous to the cultivation in that area because they are using ground water. That area is an agricultural area and
due to their using ground water, farmers are finding it very difficult to cultivate that area of Palghat district. There is
no water for agriculture purpose. Due to this reason, | demand a ban on Coca-Cola company in our country.

Sir, | demand, through you, that the Government should ban Coca-Cola. It is very dangerous that Pepsi and Coca-
Cola are making soft drinks which contain high level of pesticides. So, | demand a ban on them.
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SHRI PRABODH PANDA (MIDNAPORE): Today, all over the country, 'water marches' are being observed. Even in
Delhi, near India Gate, one 'march’ is being observed under the leadership of the Water Resources Minister of our
country.

What is most alarming is that today, most of the newspapers published the most alarming news in regard to soft-
drinks. The Centre for Science and Environment has announced in a Press Conference that the samples of 12 soft-
drink brands collected for testing contained residues of pesticides and insecticides that are far extremely toxic, that
is, Lindane, DDT, Malathion and Chlorpyrifos. The Director stated that in all these samples, the levels of pesticides
far exceeded the maximum residue limits. He further stated that each sample has enough poison to cause long-term
cancer, damage to the nervous and reproductive system, birth defects and severe disruption of bone mineral
density.

| urge the Government to respond to this and ban all these soft-drinks to protect the citizens of our country.

MR. SPEAKER: Each Member should take only two minutes time because a number of other notices are to be
taken up.
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SHRI ANIL BASU (ARAMBAGH): Sir, | am grateful to you for allowing me to raise this matter of urgent public
importance which is affecting millions of our children and youngsters. After detailed investigation, the Centre for
Science and Environment found high residues of individual pesticides in samples of soft drinks collected in Delhi.
An average of 15 times higher DDT, 21 times higher lindane, 42 times higher chlorpyrifos, and 87 times higher
malathion were found in those samples. The presence of various pesticides and insecticides in the soft drinks has
exceeded the EEC limits by 70 times in Mirinda Lemon, by 40 times in Coke, by 37 times in Pepsi, and by 22 times
in Thums Up.

Sir, it is alarming that though certification is mandatory, there is nothing to ensure it in the food industry. There are
no norms at all for an industry which is established here. The arsenic content found in soft drinks is about 0.5 parts
per million (ppm). The Bureau of Indian Standards says it should be 0.25 ppm. The upper limit for bottled water is
0.05 ppm. It is surprising that the Government of India is allowing 50 times more arsenic in soft drinks. These
multinational companies are following the norms strictly in America and European countries but they are killing our



children in the Third world countries like India.

These multinational companies must be dealt with strongly. We have the sad experience of Bhopal. After Bhopal
gas tragedy, we could not do anything against the multinational company which caused it. ...(Interruptions) The
multinational companies are feeding arsenic to our young children. €| (Interruptions) This is a dangerous thing.
The Government of India is allowing all this to happen. The Government of India is playing with millions of our
young children. The Government must address this issue now to the satisfaction of the House.

SHRI RAMESH CHENNITHALA (MAVELIKARA): Sir, this is a very serious issue. Every section of this House is very
much concerned about it. The entire country is concerned about it.

A news-item has appeared in all the newspapers today regarding the Pepsi, Coca Cola and other soft drinks in the
country. We do not know about the details. But a panic has been spread all over the country. Some institute has
come out with certain findings. We do not know whether they are correct or not. But it has been widely publicised in
the country.

Sir, the alarming thing is that if people consume these items, they will get cancer and other diseases. So, | would
like to request the hon. Minister of Health to come out with the facts because people are consuming these drinks in
a large number, especially children. Even the school-going children and youngsters are consuming them. So, this is
a very serious issue. People are complaining about these multinational companies.

Sir, Shri Krishnadas has rightly pointed out about a Coca Cola plant in Plachimada. The drinking water is an acute
problem in Palakkad district. Plachimada is an area where a new Coca Cola plant has been set up. The State
Government has also shown a serious concern about it. Drinking water is a great problem there. Farmers are
affected there. The wastes of the company are also creating pollution problem there. So, all these kinds of activities
by this multinational company have to be stopped.

So, once again | would request the hon. Minister of Health to come out with a proper explanation after finding out all
the facts and details. Thank you.

PROF. A K. PREMAJAM (BADAGARA): Sir, this is an alarming problem.

MR. SPEAKER: Now, Shri Nawal Kishore Rai.

SHRI K. MALAISAMY (RAMANATHAPURAM): Sir, would you give me an opportunity?

MR. SPEAKER: | am calling the names as per the list only.
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MR. SPEAKER: Shri Nawal Kishore Rai, please take your seat.

...(Interruptions)
MR. SPEAKER: Now, | am calling the name of Shri Malaisamy.

...(Interruptions)
MR. SPEAKER: Now, nothing else will go on record except the submission by Shri Malaisamy.

(Interruptions) &€, *
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SHRI K. MALAISAMY : Mr. Speaker, Sir, there has been a report by the Centre for Science and Environment (CSE)



published in every newspaper today in clear and unequivocal terms that the soft drinks made by the companies,
namely, Coca cola / Pepsi etc. contain pesticides and insecticides which are mainly used to kill pests and insects.
Now, they have started killing the small children, in a sense, that these soft drinks are working as a slow poison and
a silent killer.

Sir, it has been very widely reported that these drinks contain toxic pesticides and insecticides. It has been said that
the Indianised products of these soft drinks contain these things.

They cannot equate what is produced in other countries. We are not concerned about what is produced there. We
are concerned with what is produced in India which contains these kinds of insecticides, pesticides, etc. | will read
out a small portion of test report which will explain the harmful effects of those drinks. It says that consuming those
drinks would cause long-term cancer; it would cause damage to nervous and reproductive systems; it would cause
birth defects; it would cause severe disruption to immune system.

| was told that if an extracted tooth is dipped into Pepsi or Coca Cola, after 48 hours the tooth would vanish. This is
the effect of Coca Cola and Pepsi. | want a specific answer from the hon. Minister as to what she proposes to do.
The Minister may try to say that it would create problems legally and all other things. We are not concerned about
the reasons. So, pending all the formalities, we need a total ban on those soft drinks.
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PROF. A K. PREMAJAM (BADAGARA): Thank you very much. | will only give extra points. The global giants Coca
Cola and Pepsi are actually following double standards — one for the European Union and USA, and another for the
developing countries.

Alarming reports have come in newspapers — almost all national dailies have them today — about these drinks.
There are dangerous findings that those drinks contain toxic elements like pesticides. In Plachimada of Kerala,
there is a Coca Cola factory, where it is already found that the entire atmosphere including water is polluted by
these products and also because of the effluents which are discarded by that factory.

| would like to know what are the regulatory measures undertaken by the Government of India to test and control
these drinks. ...(Interruptions)

MR. SPEAKER: Due to paucity of time, | will not be able to give two minutes for each hon. Member; | can only give
one minute each.
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SHRI LAKSHMAN SETH (TAMLUK): Sir, | have given a notice to speak on this....(Interruptions)
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SHRI AJOY CHAKRABORTY (BASIRHAT): Sir, | have given a notice to speak on unemployment....(Interruptions)

SHRI RUPCHAND PAL (HOOGLY): Hundreds and thousands of people have been thrown out of
job....(Interruptions)
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SHRI LAKSHMAN SETH : Sir, much has been talked about it. We seek intervention of the Government and also
request to take some action against it. it is a very alarming news. It is nothing but an adverse impact of
globalisation. The multinationals are exporting it to our country and killing our people....(Interruptions)



MR. SPEAKER: The same thing is being repeated by everybody.
...(Interruptions)

SHRI LAKSHMAN SETH : A case should be registered against these companies....( Interruptions) We want some
action to be taken in this regard.

SHRI E. AHAMED (MANJERI): As Chairman of the Joint Committee on Food Management in the Parliament
Complex, | would like to say that taking into account the sentiments being expressed by the hon. Members, the
supply of Coke and Pepsi in the Parliament House Canteen will be discontinued.
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DR. V. SAROJA (RASIPURAM): Sir, | thank you very much for giving me this opportunity...(/nferruptions)
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DR. V. SAROJA : Sir, | would only add to what all the hon. Members have already said. My first point is that Ms.
Sunita Narain, Director of CSE should be given security cover because there may be some threat to her from these
international companies. We should not under-estimate anything. Being a lady, she should be given special security
cover.

Secondly, enough is enough, we have lost so many years and we have not protected human being as there is no
proper regulation and legislation to regulate these soft drinks. Therefore, the Government should forthwith come
forward with a legislation to regulate these soft drinks to protect our population.

MR. SPEAKER: Please sit down now. You have made your point.
DR. V. SAROJA : Sir, I urge upon the Government to come forward immediately with a legislation in this regard.

MR. SPEAKER: Now, only the Minister will speak.
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MR. SPEAKER: Mantriji has not completed her reply and so | will not accept anything except the speech of the
Minister.

...(Interruptions)

A HEIGY T8 THT Il T8 gl
a€; (zaar)

SHRI ANIL BASU : Do you have any legislation by which you can control this?...(Inferruptions)
MR. SPEAKER: She has not completed her speech.

...(Interruptions)
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